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Applicant by Shri Y.H.Appa, f
Shri Ajay Kamble, Head Clerk for
the Respondents, The Respondents | ' -
are directed to give inspection
of the documents mentioned in
M.P. No.473/93 to the applicant
within four weeks and to keep the
documents ready at the time of
final hearing,
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Repry of

Dated: 165,93

At OO

None for the dpplicant,! Shri A,1, Kasture, counsel for
the respondentst : .

Shri Kasturey Prays for some thme to file written reply
of the alleged contemner, He may do so within four weeks

with an advance €opy to the counsel for the applicantJ Ligt
these  cases for orders on 279493 |

(Lakshm{Swaminathan) (M,Y . Priolkar)
Member (J) Member (4)
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